GOVERNMENT OF INDIA
MINISTRY OF FINANCE
DEPARTMENT OF REVENUE
RAJYA SABHA
UNSTARRED QUESTION NO-1040
ANSWERED ON-11.02.2020
[bookmark: _GoBack]MAKING PUBLIC THE RECOMMENDATIONS OF TASK FORCE ON DTC

1040. SHRI NEERAJ SHEKHAR:: 
Will the Minister of FINANCE be pleased to state:

(a)	whether recommendations of the Task Force on Direct Tax Code have been made public; 
(b)	if so, the details thereof along with the recommendations thereof; and 
(c)	if not, the reasons therefor?
ANSWER
MINISTER OF STATE IN MINISTRY OF FINANCE
(SHRI ANURAG SINGH THAKUR)
(a)	The recommendations of the Task Force on Direct Tax Code have not been made public.
(b)	Not Applicable.
(c)	In order to review the existing Income-tax Act, 1961 and to draft a new direct tax law in consonance with the economic needs of the country and to submit report in this regard, the Government had constituted a Task Force vide Office Order in F.No. 370149/230/2017 dated 22.11.2017.  Subsequently, the Task Force was reconstituted vide orders of even number dated 26.11.2018 and 24.06.2019.  The Task Force so reconstituted has submitted its report to the Government on 19.08.2019.  

2.  The report submitted by the Task Force is currently under the consideration of the Government.
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